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IRDP is in force in Rajasthan. THE MINISTER O F  STATE IN 
Madhya Pradesh and Andhra THE MINISTRY O F  R ~ J R A L  
Pradesh : DEVF-LOPMENT (SHRI IJTTAM- 

(b) the amount spent under the 
Development of Wotnen a n t  

(:hildnn in Rural Areas' schcme 
(DWACRA) in the Statcs during the 
last three years, State-wise ant1 ycilr- 
wise: and 

RHAI 11. PATEL) : (a)  Deveiopmcnt 
of Women and Children in Rural 
Areas (DWCRA) is being implemen- 
ted since 1983-84 i n  States of 
Rajasthan, Madhya Pradesh and 
Anclhra Pradesh. 

(c) details of the targets Ihe amount SPenf under 
achieved in various ficlds under the DWCRA during the last three years is 

as under :- $ ~ h e m e  ? 

--- -- - 
198-89 3 -3 
1989-90 17 27 
1990-91 Is 34 

- - -- - - - - - - - - 

(c) Till 1990-91 the total number 
of groups formed and number of 
women beneficiaries arc as  under 

3\41. SWRI SANMSfi K1lMAR 
GANGWAR: Will the PRlMF 
MINISTER be pleased to state. 

(a) whether all the cc~tttii+l corn- 
tlwlities a n  suppliect in cquul quan- 
tities in urban and rum1 urces under 
'he Public DIstributian System: i d  

THE MINISTER OF ST.4TF IN 
THE MINISTRY OF C'1C'll. S1;P- 
PLIES AND PI;Rl.IC DISTRIRI!- 
TION (SHRI KAMAI-IiDDIN 
AIIMEDl. (a)  anti (h) The com- 
~noiliries to be suppticil through 
Public Distribution System . I n  

nlloared by the Central Govcn~nwnt 
lo the State Goven~mcnt.; and IIT 
Adnlinistratians Internal &strihutian 
of thcsc oonimadi~ies within ~ h c  
SrntcJJUTs. inclutlitly the scitlc oL- 
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ration. is decided by the State
Governments/UT Administrations
concerned taking into aCCOU'{lt
various factors such as total
availability. inter-se requirements of
rural and urban areas in the
'lliSIricts etc.

Issue of letters of intent to Multi-
national Companies

3142. SHRl SA..NTOSH KUMAR
GANGWAR: Will the PRIME
MINISTER be pleased to state:

(a) the number of multi-national
companies which applied for setting
up of industries in India during 1990-
91 and 1991-92:

(b) the details of industries to
which letters of intent were issued in
1990; and

(c) the number of such proposals
under consideration at present?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(PROF. P. 1. KURIEN): (a) Bet-
ween April, 1990 and 30th June 1991,
23 companies falling under the pur-
view of the Foreign Exchange Regula-
tion Act had applied for Letters of
Intent to set up industries.

(b) Letters of Intent were issued to
7 FERA Companies. The details like
names of the party, location. capacity,
item of manufacture etc. are
published in the Monthly News Letter
of Indian Investment Centre. copies of
which are regularly being sent 10

Parliament Library.

(c) As on 30th June 199L 44
applications by FERA companies

• were at various stages of processing.
\

(English!
Extension to T. V. Serials

3143. SHRI MAHESH KUMAR
KANODIA:
SHRI PRABHlJ DAYAL
KATHERIA:
SHRI CHETAN P. S.
CHAUHAN:
SHRIMATI SUMURA
MAHATAN:

Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) the mimes of T.V. Serials which
were given extension during January-
July, 1991;

(b) the number of additional
episodes allowed in each case: and

(c) the reasons for giving exten-
sion, serial-wise?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-
TION AND BROADCASTING
(KUMARI GIRIJA VYAS): (a) to
(c) During the period January-July,

. '1991. two TV Serials. 'The Sword of
Tipu Sultan" and "Gul Gulshan
Gulfam", were given-extension by 20
and 19 episodes respecti ve1y.

Additional episodes to 'The Sword
of Tipu Sultan" were granted taking
into consideration the programme
requirement of Doordarshan and also
the nature of the storyline and the
need to complete it.

In the case of "Gul Gulshan
Gulfam", it was felt that the originally
approved number of episodes would
not have done full justice to the
story.

Import of Edible Oils

3144. SHRI PRAKASH


